HIGH COURT OF JAMMU AND KASHMIR AT SRINAGAR.

ORDER
No: 22D DATED: ,9.81 g’)‘i}E)

Sanction is hereby accorded to the additional allotment of funds in favour of the Subordinate
Courts under Major head 2014-Adm. of Justice, Sub head 0488 Distt. & Sessions Courts under
various object heads for the current year 2016-17, as per annexure “ A” to this Order. The

allotment is subject to fulfillment of following conditions:-

1

All financial rules/Orders and instructions issued by the Govt. from time lo lime
shall be observed

while incurring the expenditure against the allocated amounts.

Administrative approval/Technical sanction be obtained wherever required before
the expenditure is incurred. ‘

The DDO will ensure that the expenditure under various budget heads is kept within
the bi‘tdget allocation.

The drawing & disbursing officer shall furnish the monthly drawl/expenditure
statement invariably by the 10" of succeeding month.

The DDO’s shail ensure to book the expenditure as per following c!asszﬁcatzon of
proper accounting: .

Major Head 2014 Adm. of Justice.

Sub Head 0488-Distt & Sessions Judge.
Minor Head ~ 105-Civil & Sessions Court
Group Head  0099General.

By Grder

(Ram Singh) ﬂﬁ/g
DeputyRegistrar (Acctts)

No: fOLI/t{"SOS/AC, Dated: ngfb—@fe

e S —— - =t

. Copy to the:-
1-9 Pr. D&S Judge, Kaﬂzua/Ananmag/Srinagar/Reasl/Jamnm/Kupwara/Pu!wama/Bhaderwak /Budgam.
10 Addl. Distt. Judge, (Matrimonial Cases Jammu
11-16 | Addl. D&S Judge, Baramulla/ Sopore/HandwaraAS‘rlnagar/Anantnag/Pulwama/
17 Ist. Addl, D&S Judge, Baramulla
18 3", Addl. D&S Judge, Jammu.
19 4" Addl, D&S Judge, Srinagar.
20, Spl.Judge (Anti-corruption} Srinagar ‘
2{-29 | CIM. H tmdwara/Kulgam/Sopare/Jammu/Pulwama/Budgam/Bandwom/Anannmg/Shoplan
30-38 | Sub Judge, Uri/Paitan/Batote/Baramulla/Nowshera/Chadoora/Kupwara/Vailoo/Bijbeharq.
39. Rallway Magistrate, Jammu
4043 | Sub Judge/Spl.Mobile Magisirate, Anantnag/Jammu/Srinagar/Budgam.
44 Electericity Magistrate, Jammu
45 Judge Small Causes Court, Srinagar.
46 City Judge, Srinagar,
47-56 | Munsiff, Akhnoor/Jammu/Bishnal/Majalta/Udhampur/Banih al/Ramban/Gaal/Sagam/Kamkme.
§7-58 | 2", Addi, Munsiff, Jammu/ Srinagar.
59-60 | 3" AddlMunsiff, Jamnuy/ Srinagar.
61 City Munsiff, Srinagar.
62-64 | Addl Mobile Magistrate, Udhampur/Ramban/Awamipura
635. Try Officer, Saddar Court Try, Srinagar.
66 Try Officer, Sub Try. Disti, Court complex, Janipur, Jammu
67-95 | Try Officer, Kathua/Anantnag/Reasi/Kupwara/Budgam/Pulwama/Bhaderwal /Baramulla/Sopore/
Handwara/Kulgam/Bandipora/Shopiap/Uri/Pattan/Batote/Nowsh era/Chadoom/Valloa/B{fbéhara/
Akimoor/Bishnalmajalta/ﬂanihal/Ramban/Goot/Sogam/K alakote/A wantipura
... for informatlon and necessary action.
96

Order file.
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DenutviRegistrar (Acctts) 8’15‘7



Oq«cﬂn No"’, 2&

Annexure “A”

Doted 1 2815/2016

Rs, In lacs

S.No, | Name of the court Tele T.E. | Elect. | Salary | M&R
phone
1, Pr, D&S Judge, Kathua (.06 0.10 | - ik e
2 Pr.D&S Judge, Anantnag, e 0.15 7| === 15.00 | 0.18 -
3« | Pr.D&S Judge, Srinagar. —-- 0.20 A -=em- | meeee 0.18
4 ' Pr.D&S Judge, Reas. 0.06 010 | seeem | sien o
5. Pr.D&S Judee, Jammu. — 0.40 | -=-- PR i
6. Pr. D&S Judge, Kupwara. — L e 0.09
7. Pr.D&S Judge, Pulwama. —— 0.10 | =e= | sess 0.09
8 | Pr.D&S Judge, Bhaderwah. = | eeees | e [ eeee | e 0.09
9 Pr. D&S Judge, Budgam. | - 0.10 | coeee | ceee- 0.09
10 . | Addl Distt.Judge(Matrimonial Cases)Jammu | 0.06 010 | - atlas 2
11 Addl. D&S Judge, Baramulla 0.06 I [ s
12 Addl. D&S Judge, Sopore. 0.06 0.40 | = . | ——ae- i
13 Addl. D&S Judge, Handwara. 0.06 0.10 | s iiial e
14 Addl. D&S Judge, Srinagar. 0.06 0.10 | ---- e s
15 Addl D&S Judge, Anantnag. 0.06 0.10 | o=« | o= il
16 | Addl. D&S Judge, Pulwlama. 0.06 010 | ---- e it
17 Ist. Addl. D&S Judge, Baramulla, 0.06 0.05 - [lemae o] s ina
18+ | 37 Addl D&S Judge, Jammu. 0.06 |0.20 | -— "
19 4" 4ddl.D&S Judge, Sgr. 0.06 | 010 | -
20 | Spl.Judge, (Anti-corruption) Sgr. 0.06 0.10 | -
21 C.J M. Handwara. 0.04 0.25 | weee A oy
22 C.J M. Kulgam. - 0.10 | 0.25 S o
23 C.J M Sopore. 0.04 010 | ---- - 0.09
24 C.JM Jammu. ———— 015 | cee | ceees SR
25 C.J M Pulwama. 0.04 010 | ---- P i
26  «| C.JM Budgam. 0.04 0.10 | -—- e il
27. C.J. M. Bandipora. 0.04 0.10 | --- s -
28. C.J M. Anantnag 0.04 010 | --- St T
29, C.J.M. Shopian. 0.04 0.10 | --—-- TR N
30. Sub Judge, Uri 0.04 0.10 | === wana e
31 Sub Judge, Pattan, 0.04 0.10 | —=-- T =i
32 Sub Judge, Batote. 0.04 ——- Fi T e
33 Sub Judge, Baramulla. 0.04 0.1Q | ---- Loy il
34 Sub Judge, Nowshera. 0.04 0.05 | --—- e b
35 Sub Judge, Chadoora. .04 0.10 | --—-- s Lt
36 Sub Judge, Kupwara, 0.04 0.10 | - sen sl
37 Sub Judge, Vailoo, 0.04 0.25 | - e i
38 SubJudge, Bijbehara. 0.04 0.05 | - P sy
39 - | Railway Mag. Jammu. 0.04 0.05 | ---- i i,
40 Sub Judge/Spl. Mob.Mag. Anantnag. 0.04 0.10 | -— BRI T
41 Sub Judge/Spl. Mob.Mag. Jammu. 0.04 ——-- e F IR
42 Sub Judge/Spl. Mob. Mag, Srinagar. 0.04 0.05 | --- Sies ety
43 Sub Judge/Spl. Mob. Mag, Budgam. 0.04 0.05 | --- sy ot
44 Elect. Magistrate,Jammu. 0.04 0.05 | - == i
45 - | Judge, Small Causes Court Srinagar. 0.04 070 | - Ford Gt
46 City Judge, Srinagar. 0.04 0.05 | -~ — i
47 Munsiff, Akhnoor, 0.03 0.05 | ---- 7.00
48 Munsiff, Jammu. 0.03 0.05 | --—-- AR L
49 Munsiff. Bishnah. .03 0.05 | ---- sl i
30 Munsiff, Majalta; 0.03 0.15 | ---- Bhei JE
31 Munsiff, Udhampur. 0.03 0.10 | ---- i RALE
52 Munsiff, Banihal. 0.03 0.10 | --—-- s - ddis
53 Munsiff, Ramban. 0.03 0.05 | =---
54 Mumsiff, Gool, 0.03 0.10 | - R £
55 Munsiff, Sogam. 0.03 0.10 | ---- amie e
56 Munmsiff, Kalakote. | - Q.15 | === Sass e
57 2" Add!. Munsiff, Jammu. : 0.03 Y
38 2% Addl. Munsiff, Srinagar. . "~ 0.03 010 | —— i i
59 | 3" Addl Munsiff, Jammu. 0.03 005 [-—
60 3" Addl Munsiff, Srinagar. 0.03 Q.10 | «=-
61 City Munsiff, Srinagar. 0.03 0.05 | --2 ok o
62 Addl Mob. Mag, Udhampur. 0.03 005 | ---- iy o
63 Addl Mob.Mag, Ramban. 0.03 0.05 | --—-- i ey
64 Addl. Mob. Mag, Awantipora. 0.03 0.05 | ---- 0.50 T
For Misc, Courts. :

I.__# | Pr.D&S Judge, Jammu. PRl EEem] FRIs 400 | ——




